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General Instructions to the Candidates before submitting
online Application

Candidates shall read all the instructions carefully before
submitting the online applications so as to avoid the mistakes.

Candidate must specifically indicate the Residual Parent Cadre/
Local Cadre of reservation in the column earmarked in the
application under which candidate would like to be considered.
Further candidate is not permitted to change the Residual
Parent Cadre/Local Cadre claimed in the application. [Local
Cadre means Reservation to the candidates belonging to
Hyderabad Karnataka Region (Kalyana Karnataka)].

Candidates shall provide their Mobile number and valid
E-mail ID (Mandatory) for communication at relevant columns
while submitting online application. The authority is not
responsible for non receipt of SMS or E-mail due to incorrect
information.

To avoid last minute rush, the candidates are advised to
submit the online applications well in advance. The website
will accept the applications round the clock upto
07.04.2022 till 11.59 p.m.

The decision of the High Court of Karnataka will be final as to
the eligibility of an applicant for Shorthand and Typing Test/
viva-voce or otherwise.

The list of eligible candidates short listed for Shorthand and
Typing Test/viva-voce will be published on the High Court of
Karnataka website-https://karnatakajudiciary.kar.nic.in.

Intimation will be sent to the eligible candidates through SMS
message to cell phone and also an E-mail will be sent to
E-mail ID. The list of short listed Candidates will also be notified
on the High Court of Karnataka website:
https://karnatakajudiciary.kar.nic.in/recruitment.php for
downloading the ‘Call-Letter’. Candidate must bring his/her
‘Call-Letter’, at the time of appearing for the Shorthand and
Typing Test/viva-voce.
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Candidates shall have to appear for Shorthand and Typing
Test/viva-voce, if called for, at their own expenses at the place
and time decided and notified by the High Court of Karnataka.

Candidates shall produce the copy of ‘Call Letter’ and ‘Identity
Proof’ (i.e., Voter ID or Aadhaar Card or PAN Card or Driving
License or Ration card or Passport in Original as a proof of
identity) while appearing for the Shorthand and Typing Test /
viva-voce for verification.

Candidates while appearing for Shorthand and Typing Test/
viva-voce, shall produce all the original testimonials with a set of
self attested photo copies i.e., Certificate of SSLC or its
equivalent examination, English Senior Grade Typing Certificate,
Certificates in case of  Diploma in Commercial
Practice/Secretarial Practice i.e., I to VI Semester/ I to III year,
Convocation Certificate, Certificate of Senior Grade/Proficiency
Grade Examination in English Shorthand, Computer basics
training Certificate, Caste Certificate, Certificate for claiming
Reservations, if any ( Rural/ Persons with Benchmark Disability
(Physically Challenged)/ Ex-Servicemen/ Kannada Medium/
Displaced from Projects/ Widow/ Others (Transgenders)/Local
Cadre), 2 Passport size photographs and Three Character
Certificates (one from last studied educational institution and
two from respectable persons) for verification purpose.

On the basis of marks obtained in Shorthand and Typing Test,
candidates will be short listed for viva-voce.

Mere success in the Shorthand and Typing Test and/or viva-voce
shall not confer any right to appointment and no candidate shall
be appointed to the post unless the High Court of Karnataka is
satisfied, after such enquiries as may be considered necessary
that the candidate is suitable in all respects for appointment to
the post.

Candidate shall pay the appropriate Application Fee as
mentioned in the Notification, either by mode of online banking
or through Challan form as notified by the High Court of
Karnataka. The fee shall be remitted at any branch of the State
Bank of India (SBI).
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Candidates shall scan his/her latest passport size photograph
with white back ground (having 5 cm of length X 3.6 cm of
breadth with max. size 50kb) and signature on white paper in
black ball point pen (having 2.5 cm of length X 7.5 cm of
breadth with max. size 25kb) in jpg format only and upload the
same, while submitting the Online application. The jpg image
should be clear and visible or else the application will not be
considered for acceptance.

Note:- After successful payment of fee from the SBI Portal,
the candidates are hereby instructed to download the
E-receipt from SBI Portal in PDF format and thereafter fill
up payment/fee details by clicking ‘SBI Payment Details’
Button. The PDF E-receipt should be uploaded by clicking on
‘To Upload Documents’ Button.

If the candidates are employed/working in any State
Government or Central Government or an establishment in
public sector, the candidates shall mention ‘Yes’ or ‘No’ in the
online application. If the candidate is selected, he/she shall
produce “No Objection Certificate” from the concerned
department, where he/she is working. [As per amended Rule 11
of Karnataka Civil Service (General Recruitment) Rules, 1977].

On submission of online application and after payment of
application fee, the candidates are directed to forward duly
filled proforma annexed to Notification dated 07.03.2022
alongwith a self attested copy of all the documents as relied
upon by them while submitting online application viz.,
Certificates of qualification, Caste Certificate, Certificates of
reservations claimed, if any, copy of online application
submitted by them and copy of challan for having paid
application fee, to this office by superscribing on the
envelope as ‘Recruitment to the post of Assistant Court
Secretary (Stenographer)’ by mentioning the application
No. and addressed to the Registrar (Recruitment), High
Court of Karnataka, Bengaluru, by way of post/muddam so
as to reach this office on or before 07.04.2022 (within office
working hours).

While applying online application for the post, the candidates
shall ensure that he/she fulfills the eligibility and other norms
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as mentioned above and that all the particulars furnished by
him/her are correct in all respects. In case, if at any stage of
recruitment it is found that a candidate does not fulfill the
eligibility norms and/or that he/she has suppressed/twisted or
truncated any material facts, his/her candidature will stand
cancelled. If any of these shortcomings is found even after
appointment, his/her appointment shall be liable to be
terminated. Furnishing of wrong, incomplete or incorrect
information would not only lead to disqualification but also
liable for criminal prosecution.

Sd/-
(T.G.SHIVASHANKARE GOWDA)
REGISTRAR GENERAL
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ANNEXURE
To

The Registrar General,
High Court of Karnataka,
Bengaluru.

Sir,
Sub: Submission of self attested copy of documents for
verification purpose — reg

Ref: Notification No. HCRB/ACS-11/2022 dated 07.03.2022
inviting online applications for filling up of 54 posts of
Assistant Court Secretary (Stenographer).

* Kk k%

With reference to the above subject, I the undersigned is directed to
submit the self attested copy of documents for verification purpose for the
post of Assistant Court Secretary (Stenographer) as per Notification
No. HCRB/ACS-11/2022 dated 07.03.2022.

Accordingly, I am submitting herewith the self attested copies of all
relevant documents for verification purpose through Post / personally

(strikeout whichever is not applicable), the details of which are as under:

1?(1" PARTICULARS DETAILS
1 Name
(as per SSLC Marks card)
2 Application Number
3 Date of Birth
(DD - MM - YYYY)
Gender
4 (Select appropriate Male Female Others
column)
Details of S.S.L.C / X Standard
Name of the Board
Mal:axm;:um Marks Secured
5 Details of Marks arks
Percentage of Marks
Copy of the Marks Card YES NO
Enclosed
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RESERVATION DETAILS
(If the relevant reservation is not claimed, the candidates shall
mention as “Not Applicable” in the relevant columns)

Whether claimed
Reservation under
6 Residual Parent Cadre or
Local Cadre (i.e.,
Hyderabad Karnataka
Region)
To be filled only if reservation is claimed under Local Cadre
Local Cadre Remd(l:,lacl1 Parent
Preference claimed adre
No.
Certificate No. and Date
Date:
Copy of the certificate YES NO
enclosed
CASTE CATEGORY DETAILS
Caste Category claimed
(GM/SC /ST /Cat-1/
Cat — IIA / Cat — IIB /
Cat — IIIA / Cat — IIIB)
7 No.
Certificate No. and date
Date:
Copy of the Caste
Certificate Enclosed YES NO
RURAL CANDIDATE
3 Whetheli Rgral Candidate YES NO
reservation Claimed?
If Yes,
Particulars Certificate
From I to Std.,
Study Details From to Std.,
From to Std.,
From to Std.,

Certificates Enclosed YES NO
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KANNADA MEDIUM STUDENT RESERVATION

Whether Kannada Medium
9 Student reservation Claimed? YES NO
If Yes,
Particulars Certificate
From 1 to Std.,
From to Std.,
Study details
From to Std.,
From to Std.,
Certificates Enclosed YES NO
Whether claimed reservation
under Persons with Benchmark
disability(Physically Challenged) ?
If Yes, Nature of Disability
10
Percentage of Disability
Date of Certificate
Certificate Enclosed YES NO
Whether claimed reservation
under
11 Ex-Servicemen quota?
If yes, whether Certificate YES NO
Enclosed
Whether claimed reservation
under Displaced from Projects?
12 Date of Certificate
If yes, whether Certificate YES NO
Enclosed
Whether claimed reservation
under “Others” Category?
(‘Others’ means reservation to
Transgender persons as per
13 Government Order No. DPAR 179
SRR 2020 dated 06.07.2021 and
14.07.2021)
Relevant Certificate YES NO
produced or not?
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Details of Computer Education

Relevant Certificate

produced or not? YES

NO

15

Whether belong to
In-service?

If yes, details of Employment.

DETAILS OF ENGLISH SHORTHAND SENIOR GRADE

16

Name of the Institution /
Board

(KSEEB /Dept. of Technical
Education / Others)

Maximum
Details of Marks Marks

Marks Secured

Copy of the Marks Card

Enclosed YES

NO

DETAILS OF ENGLISH SHORTHAND PROFICIENCY

17

Name of the Institution /
Board

(KSEEB /Dept. of Technical
Education / Others)

Maximum

Details of Marks Marks

Marks Secured

Copy of the Marks Card

Enclosed YES

NO

DETAILS OF ENGLISH TYPEWRITING SENIOR GRADE

18

Name of the Institution /
Board

(KSEEB /Dept. of Technical
Education / Others)

Maximum
Details of Marks Marks

Marks Secured

Copy of the Marks Card

Enclosed YES

NO
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DETAILS OF DIPLOMA IN COMMERCIAL /| SECRETARIAL PRACTICE

Name of the Board
19

Convocation / Provisional

2 YES NO
Certificate enclosed :

Details of Marks

Semester / Maximum
Year Marks

I

Marks Obtained

II

111

IV

\'%

VI

Total

Percentage

DETAILS OF DEGREE

Name of the Degree:

20 | Name of the University:

Convocation / Provisional

G YES NO
Degree Certificate enclosed

Details of Marks *

Semester / Maximum
Year Marks

I

Marks Obtained

II

I1I

IV
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\Y

VI

VII

VIII

Total

Percentage

* Note: 1. The candidate shall furnish all the marks inclusive of the

languages and optional subjects.

2. If the marks secured are on the basis of Grade Points, the
same shall be converted to marks / percentage as per
university guidelines and a copy of such guidelines shall be

submitted along with other documents.

21

Other information,
if any.

I hereby declare that the above information furnished is true and

correct to the best of my knowledge. Further, I undertake that if the

information furnished is found to be suppressed / twisted / false /

truncated of any material facts/ incomplete at any stage of

recruitment, my candidature shall be disqualified.

Place:
Date:

(SIGNATURE OF THE CANDIDATE)
Mobile No:
E-mail ID:

Address:




